
 

Action taken report on the order passed in OA No. 1011/2018 

Jagdish Kumar vs State of Haryana dated 05.07.2019 by 

Hon’ble NGT, Principal Bench, New Delhi. 

 

In reference to para 5 of the order dated 05.07.2019, the action 

taken on part of Ministry of Housing and Urban Affairs is as below:  

1. It is submitted that the scope of Solid Waste Management 

Services projects vary depending on the type of city, its 

geography, labour condition and the quality/quantity of 

waste generated in the city. Hence, it is difficult to 

standardise the rates at national level for such services. 

However, in order to support procurement efforts at state or 

ULB level, MoHUA has made SWM and sanitation items 

available on Government e-Market place (GeM) under 

“Swachh Bharat Mission” category. Ministry has also 

empanelled transaction advisors, institutes and agencies for 

providing support to the cities / towns for Solid Waste 

Management. All these guidelines and sample / model RFP / 

Concession Agreement documents are also made available in 

public domain on https://swachhbharaturban.gov.in portal. 

https://swachhbharaturban.gov.in/


2. It is also submitted that Ministry in association with UNIDO 

has taken steps to develop a National Level Solid Waste 

Management Vendor Registration module through an agency.  

3. The Vendor module will facilitate registration of vendors 

providing services across the Solid Waste Management value 

chain (collection, transportation, processing and disposal). 

The information in the module will also include the nature 

and scope of the work and rates for such work etc.  

undertaken for various clients. This module will improve the 

success rate of the procurement process as the relevant 

information related to suitable vendors will be easily available 

to state / ULBs. It is also planned to include in the module, 

the functionality to rate vendors in order to create a feedback 

system whereby vendors will be accountable for the quality of 

services they provide.  

4. The Vendor module is expected to be developed in three 

months. 

 

Submitted for further consideration please. 

 


